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teport in the Ftonofw Times dated April 
15, 1971 , and if so, lhe icaetion of
Government thereto 0

T H t D1PUTY MINISTER IN HIE 
MINISTRY OF IORF1GN TRADI
(VIDrSH VYAPAR MANTRAl AYA MFN 
UP-MANTRI) (SHRI A C GEORGL)
(a) Yes, Sir

(b) The following spccilic ellorts have 
been made to piomote industrial joint 
ventures in Alncan eounti les

(1) An IrnJi in Delegation consiMin*, of 
the rvpit entitncs of the Govern 
ment ol India Indian Invc tmcnt 
Centre and a numbci ol t ui in 
dustnalists participated m the 
Conleiencc held at NAIROBI 
between 30th November and 4th 
December, 1970 co sponsored by 
the UNIDO, the Alihan Develop 
ment Bank and the I c onomie 
Commi sion lor Africa which pro 
\idcd an opportunity lot the enta 
preneurs from the de elopm as 
well as the developed countnes to 
meet together and discuss, about 
the possibilities of settmi up in 
dustnal joint venturis in Atriean 
countries of mutuil interest It is 
too early to assess the outcome oi 
this Conference

(2) A list ol Indnn cntKpieneuis in 
(crested in the cstiblishment ol 
jomt \e  itures in Allied. has been 
supplied to the Leononne Commis 
sion foi Afnca Addis Abib i

(1) It is one ol the aims of India 
Afnca Development Association 
which has the support of the 
Government of India, to encourage 
joint ventures in African coun 
tries*

(4) Ouf Missions in Africa take active 
interest in bunging together the 
Indian and African paities for the 
purpose ol industrial collaboration 
They are lurmshirg upto-date 
information letardinj, investment 
opportunities in African countnes

Besides, the following general measures 
have been undertaken to promote out

industrial joint ventures m all the countries 
includine those m Africa

(i) The concerned Ministries have 
been strengthened to collect and 
disseminate information among 
Indian enticprenews regarding in­
vestment opportunity abroad

(u) I or speedy disposal of the appli­
cations icceived fiom Indian cntre- 
picncur an Inter-Mimstenal 
Committee lor appuval of such 
joint ventures has been set up m 
lute I ->69 to examine such pio-
pos its

(in) Cash assi tince, if otherwise ad- 
nu sible is also allowed against 
export ol machinciy md equip­
ment against Indian equity subject, 
however to ceilling ol 10% l o b  
value

(n ) Nounal import replenishments as 
ivaliable to cxportets under the 
policy lor icgisteicd exporlcis is 
allowed on exports against equity 
capital

(v) Indian entrepreneurs are permitted 
to remit a small amount in cash to 
meet their preliminary expenses

(vi) Indian industnalists arc also offer­
ing training facilities to foreign 
nationals m their lactones m 
India

(c) Governments attention has been 
diawn to the article published m the 
Cionumt Junes dated April 15, 1971 
Efforts made by the Government to pro­
mote joint ventuies in African countnes 
have been briefly seated above

Import I icencc for Rectifier for Caustic 
Chlorine Project of 1 ravancorc-Cochin 

Chemicals

314 SHRIMATI BHARGAVI THAN- 
KAPPAN Will the Mimstei of FORFIGN 
TRADE (VIDESIl VYAPAR MANTRI) be 
pleased to state

(a) whether the Kerala Government 
have requested the Centre to take imme­
diate action for licensing the import of 
lectificr for the Caustic Chlorine expansion 
project of the Travancore-Cochm Chemi­
cals , and

(b) if so, the decision taken thereon 1
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THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(VIDESH VYAPAR MANTRM.AYA MEN 
UP-MANTRI) (SHRI A. C. GEORGE) :
(a) Yes, by the Minister Tor Petroleum and 
Chemicals.

(b) The request is under consi­
deration.

Promotion of Trade with East European 
Countries

315. SHRI SAMINAHIAN : Will the 
Minister of FOREIGN TRADE (VIDESH 
VYAPAR MANTRI) be pleased to 
state :

(a) whether any assessment lias been 
made to find out the cflVct of bilateral trade 
on the giowth of ttade in non-traditional 
goods with the Fast European countries ; 
a id

(b) whether Government have plans to 
conduct market surveys and exchange of 
trade visits to promote trade with the East 
Luropcan countries ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FORFlCiN TRADE 
(VIDLSII VYAPAR MANTRALAYA MEN 
UP-MANTRI) (SIIRI A. C. GEORGE) :
(a) Yes, Sir. The cxpoit of principal non- 
traditional items including iron oie, textiles 
and leather, accounts for approximately 
one-third of India’s exports to East 
European countries.

(b) For promoting trade between India 
and East European countries, trade dele­
gations are exchanged annually. Marketing 
information is also collected as and when 
nccessary.

Shortage of Jute due to Bangla Desh 
Crisis

316. SHRI BISHWANATH JHUN-
JHUNWALA : Will the Minister of
FOREIGN TRADE (VIDESH VYAPAR 
MANTRI) be pleased to state :

(a) whether the situation in Bangla 
Desh will create a World shortage of l.S 
lakh tonnes of jute goods ;

(b) whether Government have devised 
ways and means to deal with this demand ; 
and

(c) if so, the M ils  thereof ?

THE DEPUTY MINISTER IN  THE 
MINISTRY OF FOREIGN TRADE 
(VIDESH VYAPAR MANTRALAYA MEN 
UP-MANTRI) (SHRI A. C. GEORGE) :
(a) to (c). While no definite information is 
available as regards the extent to which 
production of jute goods in East Bengal has 
been affected, there is likely to be some loss 
of production. Measures to step up produc­
tion of juie goods in India as far as possible 
to meet the shortage have been discussed 
with representatives of the jute industry and 
production plans are being drawn up by the 
industry.

Modernisation of Textile Industry

317. SHRI BISHWANATH JHUN- 
JHUNWAI.A : Will the Minister of 
FOREIGN TRADE (VIDESH VYAPAR 
MANTRI) be pleased to state :

(a) whether Government have finalised 
a blueprint for the modernisation of textile 
industry in the country ;

(b) if so, the types of mills that will 
come within the purview of this scheme ; 
and

(c) the details of the scheme and when 
it will come into force ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(VIDESII VYAPAR MANTRALAYA MEN 
UP-MANTRI) (SIIRI A. C. GEORGE) :
(a) No, Sir.

(b) and (c). Do not arise.

Conference of Chief Secretaries of States 
and Union Territories on Rural 

Development

318. SHRI NIHAR LASKAR :
SHRI P. GANGADEB :

Will the PRIME MINISTER 
(PRADHAN MANTRI) be pleased to 
state :

(a) whether Government had convened 
a Conference of the Chief Secretaries of 
States and the Union Territories in April, 
1971 to discuss the problem of rural 
development;

(b) if so, whether it was stressed upon 
them by Government to implement the 
Plans quickly ;

(c) othct subjects discussed ; and
(d) the decisions arrived at ?




